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CRI M NAL APPEAL NQO(s). 193 OF 2005

Al ZAZ & ORS. Appel I ant (s)
VERSUS
STATE OF U. P. Respondent ( s)
(Wth office report)
Dat e: 15/07/2008 This Appeal was called on for hearing today.
CORAM :
HON BLE Dr. JUSTICE ARI JI T PASAYAT
HON BLE DR. JUSTI CE MUKUNDAKAM SHARNMA
For Appellant(s) M. Ratnakar Dash, Sr. Adv.
M. J.C Qupta, Sr.Adv.
M . Dharam Si ngh, Adv.
M. Raj esh, Adv.
For Respondent (s) M. T.N Singh, Adv.
M. Raj eev Dubey, Adv.
M. Kam endra M shra, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st the matter next week.

(Vijay Aggarwal) (Neena Ver na)
Court Master AR- cum PS



